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office. 1 should say. at least three or
four months ago. No answer has come
to that letter yet either from the re-
gime of the last Government or the
new Government. So, we are waiting
for an answer.
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Shri B. D. Pande : My information
is that these rest-houses were used by
travellers going to Kailash and by
trade agents, for purposes of stay.
Do those conditions still exist there or
not?

Shri Sadath Ali Khan: They have
been handed over. 1 suppose the con-
ditions will remain the same.

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru) rose—

Shri B. D. Pande : Where will our
trade agents live then? Will they live
in tents or in hutments?

Shri Jawaharlal Nehru : These rest-
houses were built more particularly. 1
think, for the sake of our agents, pos-
tal runners and other official pecrsons
moving about. Now, they have been
transferred to the Chinese Govern-
ment. 1 cannot, for thc moment, say
exactly what privileges we can use as
regards staying: but ultimately, it is
for the Chinese Government to deter-
mine. They have got possession af
those rest-houses: we have handed
them over to them, and I do not think
we can insist on travellers and others
and everybody else staying there.

MATCH INDUSTRY

*1930. Shri Natarajan : Will the
Minister of Commerce and Industry
be pleased to refer to the reply given
to a supplementary raised on Starrcd
Question No. 347, on the 29th Febru-
ary. 1956 and state:

(a) whether it is a fact that therc
was a Gentleman’s Agreement bet-
ween Government and the WIMCOS
at the time of the Taxation Enquiry
Commission early in the thirtics, that
the WIMCOS would restrict their
production to 50 per cent. of the all-
India consumption and the balance
should be reserved for the hand-made
industry; and

(b) if so, whether Government are
taking any steps to implement it?
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The Minister of Industries (Shri
Kanungo) : (a) No, Sir. No such ag-
reement to my knowledge in recent
years.

(b) Does not arise.

Shri Natarajan : May 1 know whe-
ther there is unemployment at present
in the hand-made match industry in
the south, on account of competition
from the WIMCO?

Shri Kanungo: We have no infor-
mation about that. As regards the
competition aspect of it, I might say
that the ‘B’ class factories are show-
ing up more production.

Shri R. P. Garg : May I know whe-
ther it is a fact that stocks of hand-
made matches are lying unsold in
many centres, where this enterprise
was started?

The Minister of Commerce and In-
dustry and Iron and Steel (Shri T. T.
Krishnamachari) : At what place?

Shri R. P. Garg : At the work-cen-
tres like Delhi and other places.

Shri T. T. Krishnamachari: 1 am
afraid the question is extremely gene-
ral. So far as my information goes,
there is no sort of accumulation any-
where.

Shri N. B. Chowdhury : May 1
know what percentage of the total
production of matches in India is
produced by WIMCO?

Shri Kanungo : It is roundabout 50
per cent.

MANUFACTURE OF HYDRAULIC
TURBINES

*1938. Shri Shivananjappa : Will
the Minister of Production be pleased
to state:

(a) whether the Government of
India have selected the English Elec-
tric Company Ltd., (E.E.C.) of the
UK. as a subsidiary consultant for
the manufacture of Hydraulic Turbines

.and associated equipment;

(b) if so, who are the main con-

sultants; and

(c) the reason for selecting the sub-
sidiary consultants ?
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The Deputy Minister of Production
(Shri Satish Chandra) : (a) Yes.

(b) Associated Electrical Industries
Ltd., of United Kingdom.

(¢) Messrs Associated Electrical In-
dustries are themselves not the manu-
facturers of Hydraulic Turbines and
according to the agreement with them.
it was open to the Govt. in consulta-
tion with the main consultants, to sclect
another firm for subsidiary technical
collaboration in the manufacture of
this item.

Shri Shivananjappa : May I know
whether any separate agreement was
concluded with the subsidiary con-
sultants, and if so, the duration for
which it will remain in force?

Shri Satish Chandra : It is propos--
cd to enter into an agreement with the
English Electric Co. which has been
selected for the purpose. No agree-
ment has been signed so far.

Shri N. B. Chowdhury : What would
be the liability of the Associated
Electrical Industries Ltd.. if they fail
to maintain their contract in regard
to the duration?

Shri Satish Chandra : A copy of the
agreement is available in the Library
of the House. All these things form
part of the agreement.

Shri Joachim Alva : May I know for
how many years the Associated Elec-
trical Industries company has becn
carrying on its activities in this coun-
try ? May I also know whether that
company ever made an offer to an
Indian firm to manufacture turbines in
common ?

Shri Satish Chandra : The Associa-
ted Electrical Industries does not
manufacture turbines at all.

Shri Shivananjappa : May I know
whether the main  consultants have
worked out the details of the project?

Shri Satish Chandra : The prepar-
tion of final project report is now
being taken in hand. It will be avail-
able to the Government by the end of
this vear.





